Year.22022.7.2823

L Sabdiv.. KUmaXo....oo......, son/daughter/wife of Shari. Ramn Swazlip, Pasad Ve

yvears, belonging to ¢97n¢c2<,>o_9::lcl-d¢:h}ma’z::,

service and presently working as .apﬂz ;.@..qHa.bdean...bihq,a:..Aegfgz.lﬂ.al.mg.‘.dssgmb/ Y

give herein below the details of the assets (immovable, movable, bank balance, etc.} of

AT

mysell, my spouse and dependants*:

T ) A.  DRetalls of movabie assets
?Uffa [f (Assets in joint name indicating the extent of joint ownership will also have to be
given)
fﬁ-’l"- Sr. | Description Seif | Spouse Dopendant-1 | Dependant-2 | Dependant-3
ﬂbﬁ ~No, il . Name(S) |  Name Name Etc. Name l
V (iy | Cash [,’90:00 )~ Khubbbu" falo K Newma AhiKef verwa i
i fp A 1{wmar s , _ ]
(i) | Deposits In Y2-26000) -|
Banks, Financial |/ popooy) |
o Institutions And |gp 0™ ML L | — o
ol Non-Banking  |g) peb 20 s
! Financial $:8 I+ BIW, '
[008’ Companies "’”%ﬁm |
\ q/% 1 (iily | Bonds, T S B &
) Debentures and 1ITL |
@ N L | g
Shares In i b
companies
(iv) | Other financial : %
Institutions,
NSS, Postal 1 o s S
Savings, LIC e T
Policies, etc J
(v} | Mator Vehicles
(detalls of i3 S il
make, etc,) {YE i ok
(vi) | Jeweliery (give old 159
details of
weight and nIL (Pppooh) op — =
value) R:5- 0,000
{vli) | Other assets,
such as values o —_ —_— —
of claims / NIV
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the
employee.

= Sl




[Nb‘te Propertles in }mnt
also have to be mdlcatedl

Sr.
MNa.

Self |

Dependant-1 rﬁwvandom«!

" Description

10

| Agricultural Land

- Location{s)

- Survey number(s)
- Extent (Total
measyrement) |
-Current market value |

(i)

Non-Agricultural Land
- Location(s}

- Survey number(s)

- Extent (Total
measuremeant)

I MTy

| Hame(S) HName

_HName

Etc. Nama

nMEL

—

-Current market value

(ili}

‘Buildings (Comrmiercial

- Extent (Total
. measurement)

and residential)
Location{s)

- Survey /door
number(s)

- Current market
value

ML |

(iv)

Houses / Apartmenté,
(10

- Location(s)

- Survey /door
number(s}

« Extent (Total
measurement)

- Current market
value

(v

 Others (such as

interest in property)

(2}

1 give herein below the details

institutions and government dues:-
[Note : Please give separate details for each item)

! &r. M:g:rlip’-ﬂon Hame & addrass of Bank / TAmount nuthiW as
No, Financial Institutions(s} / O e
S S N __Department (=) 5
(a] | (i} Loans from Banks __DaKSh; h_b_thg' (avamh Bank] RS- 10D e=o
(it} Loans from financial Faw da-@adaul
institutions .
(iil) Government Dues:
{a) dues to departments NI L —
dealing with government '
accommadation %
(b) dues to departments
dealing with supply of NEE =
water
(c) dues to departments
dealing with supply of i
electricity ML |
!

}H"’-UV" Mayeans



i (d} dues to departments
_dealing with telephones
(e) dues to departments
dealing with government
transport (including 3 = =
. aircraft and helicopters)
(F} Other dues, If any

(b} (1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth —_— i
Tax return filed,] ' g el
(i} Sales Tax [Qnly in '
case of proprietary R —
business]
(iv) Property Tax e L Lol

C.  Personal Detall

GPF/CPF/PRAN No.

HOHS'QS:TS,{—{J‘"-

Gender . ( 4l | (M/F)

Date of Birth 5 t o] of® 12 sl | [DD/MM/YYYY)
Class/Group - < i

Cadre ek o{#m._e ot evde |

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)

Home District i NAWFEDR

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature_jnh’ssm..K\amr.:,..b....... TR
Name of Employee: Sq}dav}{mmn-

Place:....[?ﬂ.:].hﬂ ........ Deslgnatio-n:..@.{{l.c.en...Q.Hﬁ'hal.e.h:l:.‘......
Date:,.0/).02/ 2023 Department: B HadT, ...4:9.1..84\3#... 033cybly Patna.
Note: Please sign each page ﬁ:r the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Mguﬂ*‘ an_



